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away, one of the speakers on this 
.ide rose to speak and by inadvert-
ence he mispronounced the name of 
the deceased member. Thereupon, 
certain members sitting on the Trea-
sury Benches escalated into and per-
mitted themselves to an indulgence 
In unbridled laughter. 

I want to say that this is most in-
appropriate to such an occasion, and 
also, it is a kind of affront to the 
solemnity and the dignity of the 
I1ouse. I request you to make some 
observation which markes that kind 
of conduct in future impossible in 
this House. 

Mr. Speaker: Of course, I agree 
that it is a serene occasion, a solemn 
occa.ion, and laughter has no place. 
But probablY they were led away at 
that time by momentary emotion; no-
body intended ;t so far as I could see. 
I hope greater care will be taken in 
luture 00 that such a thing does not 
happen. 

Mr. Speaker: The House will now 
take up Questions. 

Shri Daji: Sir. I would suggest that 
Questions Nos. 388, 389. 395 and 397 
may be taken up along with this. 
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An hon. Memher: All the five ques-
tions can be answered together. 
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Shri Ranga: How is it possible, Sir, 
for all these things to be taken up 
together? Then you will have to give 
us at least 25 minutes for supple-
mentaries. 

The Minister of FOod, A,rlculture, 
Community Development and Co-
operatiOll (Sbri C. Sabramanlam): 
Sir, the flut three questions, in any 
Gvent, may be taken up together. 

Mr. Speaker: AI! right. Questions 
387, 388 and 389 may be answered 
together. 

ORAL ANSWERS TO QUESTIONS 
Food aid froom U.S.A. 

+ 
°387. Shrl R. G. Dabey: 

Shrt P. C. Borooah: 
Shri Lahtan Chaudhry: 
Shri M. L. Dwivedi: 
Shrl Bharwat Jha Azad: 
Shri Snbodh Hansda: 
Shri S. C. Samanta: 
Shri Rameshwar Tantia: 
Shri Uimatsingka: 
Shrimati Vimla Devi: 
Shri Vaaudevan Nair: 
Shrl S. M. Banerjee: 
Shri Onkar Lal Berwa: 
Shri Uukam Chand 

Kachhavalya: 
Dr. P. Srinivasan: 
Dr. L. M. Singhvi: 
Shrl lIem Raj: 
Shrl Daijlt SlIIgh: 
Shri D. N. Tiwary: 
Shri Narayan Reddy: 
Shri Yashpal Singh: 
Shri Bagri: 
Shrl Kishen Pattnayak: 
Dr. Ram Manohar Lohla: 
Shrl Vishram Prasad: 
Shri Utlya: 
Shrimati Renaka Barkatakl: 
Shrl LUadhar Kotokl: 
8hri Blbhutl Mlshra: 
Shri M. S. Murtl: 
Shrl Hem Barua: 
Shrl Bishwanath Roy: 
Shrl Bal Krish... Singh: 
Shri Warior: 
Shri Dajl: 
Shrl Naraslmha Reddy: 
Shri Solanki: 
Shrl P. K. Deo: 
Shrl R. S. Pandey: 
Shrl Ravlndra Varma: 
Shri B. C. Soy: 
Stiri R. Barna: 
Shrl P. R. Chakravertl: 
Shrl D. B. Raju: 
Shrl Basurnatarl: 
Shrlmati Renuka Ray: 

Will the Minister of Food, Agricul-
ture, CommlUllty Development and 
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Co-operation be plealed to Itate: 
(a) whether U.S.A. has agreed to 

give long-term food aid to India; 
(b) if so, the main outlines of the 

agreement entered into for the pur-
pose; and 

(e) the terms on w hieh this aid is 
being given? 

The Deputy· MlniHer In the Minis-
try of Food, Alrriculture, Community 
Development and Co-operation (Shrl 
Shlnde): (a) The matter Is still under 
their consideration. 

(b) and (e). Do not arise. 

Import of Foodgralns from U.S.A. 

·388. Shri Madhu Llmaye: 
Shn Warier: 
Shrl Indrajlt Gupt.: 
Shn Prabbat Kar: 
Shri Vasudevan Nair: 
Shri P. C. Boroo .. : 
Shrl S. C. Samanla: 
Shri . Subedh Hansda. 
Shri M. L. DwlvM.l: 
Shrl Bhagwat Jha A.ad: 
Shrl BlbhutI· Mlahra: 
Shri P. 1;1'. Bbeel: 
Shrl Klndar Lal: 
Shrl Vishwa Nath Pandey: 
Shri Bam Harkh "a4av,· 

Will the Minister of Food, Agricul-
ture, CommllDlly Developmen. and 
Co-operation be pleased to state: 

(a) whether it is a fact that the 
Government of U.S.A. have agreed 
to meet the e:ntire food deficit of 
India during the current year; 

(b) whether It is also a fact that 
the Government of U.S.A. have made 
arrangements for the speedy despatch 
of foodgra~ to India; 

(e) if so, the total quantity com-
mitted; and 

(d) the detailed arrangements for 
despatch? 

The Deputy Mbdster In lbe MiDi.-
trY of Food. AgricultUre, Community 
Developm~nt and Co-operation «(!Ibrl 

Shlnde): (a) There is no commitment 
as such. However, the supplies of 
wheat and Milo under PL 480 are 
being continued from U.S.A. and sup-
plementary funds have been provided 
from time to time under the Agree-
ment of September 1964, for the pur-
chase of foodgrains in U.S.A. 

(b) Yes, Sir. 

(c) and (d L The last amendment 
to the PL 480 Agreement of Septem-
ber 1964 was made on the 5th Feb-
ruary, 1966 providing funds for 
2 million tons of wheat and one mil-
lion tons of milo. The shiPments 
have already started. It is expeeted 
that the above quantity of wheat 
would be shipped by April. 

The shipment of the foodgralns 1. 
being arranged by the Government 
of India at topmost priority. Arrange-
ments have been made to ensure that 
the vessels carrying the grain not 
only load quickly and· sail without 
delay from U.S.A. but also are dis-
charged quickly at our ports on 
arrival. 
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